<§9“%A 756/99
.0A=780/99
0A-830/90Q
0A-894/99,
MA-860799,

99
9,
99

DA _754/99
1.

-

10.

11,

Central Administrative Tribunal,

Hon ble Shri S.R.

Delhi, » .

Mr. Anil Kumar $76 Ram Pal‘SiﬁEH’
r/o H-6, Radheybuhi. Krishra:Naga
Delhi. " SEOEE
Ms Usha d/o late Shri M L, Mahgai
r/o 1168,

Ms Sonia Dawar d/o Sh. V.K. Dawar,
r/o No. 4, Malka Gan}, ¢
Delhi, e
Ms Kusum Lata d/o Balbir Singh
r/o C-41 Karampura. New Delhi.

*2.Govt of N.C.T. of Delhi tﬁ?ough

Pflncipél Rench

MA-731/99, with OA Q0B/99, OA-779/9S MA- 744/99,;f

A-7457/99, OA-787/99, OA-B01/99, OA-811/99 MA-778/83, -

1A-700/99, OA-B62/99 MA-B815/99, DA-B77/99 MA-837/9%;

MA-BS0/99, QA-898/99 CP 224/99% MA-B51/99, O0A-908/89

DA 953/99 MA-893/99, OA-955/99, DA=998/59 MA- 907/99;,;”
0A-1020/99  MA-916/99  DA- 1031/99. DA~ 103§ﬂ ;

0A-1246/99‘ MA- 1101/99. <, ¢§ ;

DA-1415/99, . L2

Vice Chalfman (A)
Membet.(J)'

Adige,
Hon ble Shri Kuldip Singh,

smt. Vijay. Kumari w/o Sh.
r/o WZ2-1326,Nangal Raya,
D Rlock,

M. K. Sharma.‘ SR
Near JanakDUrl ‘
New Delhi. ;;*

Mr. Mohit Munjal s/o Sh.s.P. Munjai
r/o 2/144, Geeta Colony., 3

Ms Neeral Malik w/0 Shri R.P. Malik. _f‘
r/o wZ 659, Sadh Nagar, .
Palam Cclony, Newbelhi.

Ms Mamta Vashishat d/o Shri T.R.
r/o 24-A, Laxmi Garden,
Nazafgarh, New Delhi, SR

§Vashishat.

-,

Shri Raj Singh s/o Shri Gian Chand T
r/o 45, Chirag Delhi,
New Delhi - 17,

Shri Rakesh Sharma s/o Shri J.L, Sha"ma,
r/o 444 Chirag Delhi, Ca :
New Delhi - 17.. : 7

o

Lokendnr Singh.
Satydwati Nagar,

Ms Mukesh Dahya w/o Sh.
r/O D-S‘ o
Delhil *- [ nApgli?antS

Versus

pelhi._




e i

Ny . -— - st |

[ O SE e |
s - - e

Ms - Neetu Chaudhary d/o Sh. Dharamvir Singh, }
R/o 4/2724, St. No.5, Bihari Colony, g
Shahdara, Delhi-32. ]
dmaEs ST T TE
RMs o AgRYIESaini w/o Sh. Dinesh Saini,
‘;R/§§§3§g%ﬁgkabul Lines,’

“DeThiCantt.
"RéﬁggﬁgKumar Sharma s/o Sh. R.K. Sharma, .
iR/07A=1/221A Keshavpuram, !
Qelhing5,:0 . Do
hSﬁﬁpfg;uljﬂassan s/o0 Mr. M.S.Hassan,
R/ogGhafoor Nagar, -

. 1
i azNagar, Delhi-25, |
> :{} 3 5 5 ' . -

S Hon

;A;giq Khan s/o'ﬁr. Akbar Ali Khan,
/0%D: ’

148 Abul Fazal Enclave,

|
Nagar, Delhi-25, i
L ',:( ' ;
A ndana Gupta w/o Sh. Dinesh Kumar, ,
+R/OZA/56B Phase-I1I Ashok Vihar,
Delhir o
-;ﬁégfﬁ;:qﬁla Gupta d/o Shri D.V.Gupta,
~-R/0+14-D/E Chajjupur Colony, .
“Baburpur -Shahdara,- - g :

uMsT ANIU Bajaj d/o Shri C.B. Bajas, |
~R/o D=IT A/154 Janak Puri, !
Nt ak F | |

v

lehi-58.

. —‘ip"'"‘

'inv}Séﬁjay Kumar s/o Gajraj Singh,
" «<R/0 255 Pitampura Village,
- Delhi-34, '

. r§~Ms{ﬂSuhita Sharma d/o Shri B.K.Sharma,

S <4 7R/0161/2. Thomson Road Railway Colony,

- Ms.. Deepa Aggarwal w/o Sh. Rajesh Aggarwal,
' 16, Maruti vihar,
pur, Gurgaon.
- -'Ms.. Mamta Saroha w/0 Sh. Rajiv Kumar, |
= - ~Rfo B-7 Krishi Vihar,
- New Delhi-48.

'-zMs.“Séﬁya Sharma w/o Shri Deepak Sharma,
‘R/o F-16, Ward-I, Mehrauli,

Versus

ik Gover hient - of NCT:of Delhi
we=lhrough:.the Director of Education, Delhi
01d Secretariat, . ,

e

Y cetar L K
RS TR P LI §

.. .Respondents

[N,




0A _1017/99

Mrs. Meena Arora w/o Shri Ved Parkash,
R/o 1959 Qutram Lines,

. Kingsway Camp, Delhi, ....Applicant
N aenn L
T e VersUSEy“*? i)

N - st
1. Government of NCT Deihi.: -
through its Chief Secretary,.
5, Sham Nath Marg,
Delhi. ’

2. Director of Education,
Govt. of NCT Delhi, .
5, Sham Nath Marg,
Delhi-54,

0A 894 of 1999

KON P Ms. Shallu Gupta w/o B, B:TaVal¥
E R/o 460/B Azadpur, Delhi-83" *

2. Ms. Munni Gupta w/o Sh. Rewati Raman,

H R/c J-80/6 Pandav Nagar, T
Opp. Mother Diary, S

Delhi-92, %fﬁ“;

ts
3. Anil Kumar s/o Shri Munshi Ram.
R/o 882-A, Lampur Road, o :
- Banker. Delhi.

‘ 4, Ms. Seema Garg d/o Shri V. P Garg,o
- R/o D-32, R.P. Road,

Adarsh Nagar, Extension, {f

Delhi-33, )

5. Ms., Sudesh w/o Sh. C.M, Arvya,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-BS,

6. Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 164 Tarur Enclave, .
Pitampura, Delhi. -

~e

7. . Ms. Gurvinder Jeet Kaur
. R/o €67-B, New Township BRadar pur,
New Delhi-44,

L

- 8. : Ms. Neeta Pant w/o Sh. Anil Pant

g. ' R/o BG-SA/14D, Paschim Vihar, .

s New Delhi. e s
£ 9, Mahendra Nath Jha s/o Shri B.D: Jha.

z. R/o B-478 Timarpur Delhi Admn. Flats,

& Delhi-54,

10. Ms. Dinesh Kumari w/o S
; R/o D-101. Yadanagar,
P Delhi-42. . . -
< 1. Ms. Lathesh w/o Sh. san3jay;ik

L R/o Village & P.O. Majrh:
Delhi-B1. = . g

BT




T : 12, Yunus Khan s/o Sh. Nanney Khan,
R/o K-64 Abul Fazal Enclave,
New Delhi-25.

13. 's. Jyotl Rawat d/o Sh. B.S.Rawet,
R/c G-7/294 Sector-16, .
Rohini, Delni 85 [
T " Manish Kumar Bansal $/°1§hl*
R/c C-450 Saraswatl Vihary= .
Delhi-34, .
) 15, Surender Kumar s/o Sh. Raghunath,
" R/o 555 Gulabi Bagh, T o
. Delhi-7, T e S
’ 16, Ms. Monika Mukhya d/o Sh‘ T. C” Mukhya.
L R/o 1216-A Rani Bagh.A
' Delhi-34.
» 17, Ms. Suman Nagpal d/o shﬁg?
1 R R/o 24-110 West Patel:Nagariy
. New Delhi-8. TR
K 18, Ms. Vvidisha Sharma W/o Sh“"
R/o A-107 Shankar GArdeh“
New Delhi=18." : ,
. : S
N 19, Ms., Gitika d/o Shri Pritam
) R/o 113-A, B.C. Block, e
Shalimar .Bagh,
P ) an Dalhia
;; o 20, Ms, Saroj Bhatia s/o Shli
i , East Moti Bagh,
A v Sarai Rohilla,
B New Delhi-7. :
x oy ‘
B 21, Ms. Meenakshi w/o Shri Mahbj Wadhua.,
5 , R/o 203/1. Pkt. A. 3. Secton 15 Rohinf
%.1 : Delhi.* - "
% ST R ] 22. Ms. Rashmi w/o Shri A,K §H§r
B ’ L R/o 591/3 Mehrauli : .
New Delhi-30. :
H s, Ms. Viilesh w/o Sh,-B,CrShaf
R/o 86/3, Sector-I, -Pushp ViHar;
New Delhi. S
24, Ms. Sushma Chaushan d/o 8hiri lalia
R/o 97-D,.Sector-1V, B.KiS.iMdig,
New Delhi-1, B
25, Sh. Vihod Bharti s/o Sh Devi_bass,
R/o C-+408/A St.No.17,; - Bhajanburat
Delhi- 53, ; SR
- o ;1 i -
.26, g iPaiVashishat
| BB IonY e izt
- hmw~27. e .. Ms, Madu Bala w/o Sh.wGajeh é‘ S}hp§y~

-

 R/o Village & P.O. Alibﬂr.
" Delhi-36.




i
i
£
o
i,

o

"ZEMrsI'Adarsh Sharma w/e Sh

«~R/O_WE-626 Nangal Raya, ji.:

- New Delhi. S

.3?___:_.,‘_—“33._"._‘ kw —-;‘ . Vef‘sus b

5

Yersus

Government of NCT of Delhi

Through: The Director of Education, Delhi,
01id Secretariat, Delhi,

mre y
e R

K1 B.L.
R/o E-151-F Ashok Vihar, Phase-1
Delhi-s2,

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn,
Old SEcretariat, Delhi,

, .o;Reg st
k2 ST AR
Q /99 A ‘
Ms. Bhawna Munjal : LT
K-231-32 Jahangir Puri, ' B
New Delhi.& '
. k
] - Versus o *
1. Government of NCT of Delhi: ..

The Principal Secretary (Education),
0ld Secretariat, ‘
Delhi,

2. Director of Education,
Directorate of Educatioin,
Govt. of NCT of Delhi,
nNld Secretariat,

Delhi.
3. Oy, Director of Education, ' o j”"'
Oistrict North west, . .

Hakikat Nagar,
‘New Delhi,

’

.+ .Respondents V*,j_;rf
DA 1415/99 - - B
Mrs. Dimple Anand d/o Sh. Shyam Lal Anand, -

School{G.G.S.C.. S.U. Block,
Pitampdra, Delhi,

-

.. Applicant

Versus ' T

Govérnment of NCT Delhi through

The Director of Education, Directorate of Education,
0ld Secretariat,
Delhi-5¢4, .i‘Rgspondentsn

"y [ S R T e

~0A _1318/99

he E

MS. Meenakshi d/o shri om Prakash,

Y

v
N
i AT 2 L e

7
v
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1. Govt. of NCT of Delhi through
Pirector Education
(0ld Secretariate),

Delhli.
2. Deputy Director of Education.
. District South, Defence Colony.
New Delhi.

QA_ 1031 of 1999

Smt. Pushp Lata w/o Sh. Yogesh Kumar, ] v
R/o U-134 Vijay Nagar, Lampur Road, :
Narela, Delhi-40,&

Versus i

1. Government of NCT of Delhi through'
, its Chief Secretary, PR
S5, Shamnath Marg Delhi.. ‘ T

2. Director of Education, o e
Directorate of Education; - 3
01d Sectt,, Delhi.

Caber

3. Deputy Director of Educ&tion'
(North.West District) .
Hakikat Nagar, Delhi. -

4, Principal,

Sarvodaya Kanya Vidayalaya,
Bakhtawarpur, Dellhi.

'...‘Respondéhts
DA 787/99

Miss Mamta Ahuja

Ex. TGT Delhi Admn.

R/o J-11/71A, Rajouri Gatrden,
New Delhi, .

Versus - L

. ' Govt, of NCT of Delhi, N
through its Chief Secretary, -
5, Shamnath -Marg,  Delhi, s :

‘s

2. Director of Education. PR s
0ld Sectt., Govt. of NCT of ﬁelhi;
Alipur Road, Delhi. .

b Rajesh Khaneja s/o A.C. Khaneja.—»
. r/o 5D, Ravi~Appts,, R
’ Vikaspuri, Delhi. Sk
:.'1 3L
2. Bimla d/o Karah Singh it
: r/o F-108/1,; Sadh Nagar- II.

New Delhi. ‘;f.l‘ .‘;'7
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Shashi Gangwar d/o R.S. Gangwar,
r/o B85, Sahyog Appt.,Mayur.Vihar,
Delhil.

Ruchi Jain d/o K.S. Jain,
r/o A-4-59, Sector 16,2
'Rohini ’Delhi. -

Monlka d/o Kuldeep Raf‘;ﬂ;  % At
r/oM-14B Meterclogical Complex, e
Lodhi Road, New Delhi. -

Net Ram s/o Bansi Lal;
r/o K-386, Mangolpuri,
Delhi. _;»§ o

r/o A- 55. -Gulab Bagh,
Uttam Nagar, New Delhiz

Mamta Saini d/o S..C.g
r/o A-229, New Ranjeet- Naga?y
Near Satyam Cinema, New:Delhi

Vandana- Garg w/o DiwakKar Gatgpe
r/fo 1/225/9, Chiraniizldal Blddé'
Sadar Bazar, Delhi Cantt,; iE2ics

New Delhi.

Kukhtar Ali s/o Faujdar Al -
r/o E-52, Jamia Nagar, Nﬂu Deihl,

e

Khuwaid-ur-Rehman Khan
s/o Mufeez-ur-Rehman, =HE S
r/o 2C Gafoor Nagar, Jamia Nagar,

New Delhi.

Sushila Devi d/o Rameshwar Dayal Sehrawat,
r/o B-6/31-32, Sectofr he. 7,
Roehini Delhi. '

Sonika Dudani d/o Ramesh budani..
r/c 128B, Sunlight Colony, '
Ashram, DDA Flats. New" Delhi‘

e

Dinesh Kumar s/o Vijehder kUmar; B
r/ol 7/17, Yudhishter cali; .
Vishwas Nagar; Shahdara;mDeIHii;

-

Samina Begum d/o Syed QUSsaih ‘
r/o 192/2A Zakir Nagar,® New Delhi‘

B

Versuds
Govt. of NCT of belhi, : ? L
through Director of: Educati&ﬁﬁﬁ e
Directorate of Education. 018”59c¥1
Delhi. i 2
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’ 12.
‘ .
’ 13,
- 14,
.
. 15,

1N

Miss Shalu Sharmad/c B.D.Sharma,
r/o 1/772, Rishi Nagar,
Shokur Pur, Delhi.

>

Miss Geeta Bhardwaj d/o Chélrbﬁiﬁsh

r/o A~56, New Friends Colony,s
Mundka,

Delhi.

Miss Rakhi d/o Yoginder Nathvaid,
r/o 21765, 0ld Rajinder Nagar,
New Delhi, ,

Mrs. Manju Ranl Sharma w/o Ram Dhan Sharma, -
r/o 10196/3, Jhandewaca Mandir,
Paharganj, New Delhi, S
Miss Asha Kukari d/o Harish Chander.
r/o J-19/A, Ramesh Nagar, =
New Delhi. ‘;?

Mrs. Usha Kumari w/o Harish- Chander‘
r/c J-19/A, Ramesh Nagar,
New Delhi. -

Mrs, Shakila w/o Naveen KUMar
r/ol B-78, SHarda Puri,
New Delhl.

Mrs. Savita Dua w/o Mr. Sanjee@“
r/o 28A, Kalkaji, New Delhi.™

Sonia Mehandiratta w/o Vinod Mehandiratta~ oA
r/o A-2/32, Rajouri Gardeh, = B
New Delhi,

Reena Malawliva w/o H.L. Maluli?a, .
r/o 98, Premgali No, I,
Kotla Mubarikpur.

Mukesh Sikngh Rawat
s/o Man Singh Rawat,
r/o B.No. 7, Q.No. 4, . -
Type-III, CRPF Jharoda Kalah, T
New Delhi, - 1

Anupam d/o Joginder Kumar ‘
r/o N-556, Sector 9, -
R.K.Puram, New Delhi. ‘

h-
. n-

b .

Pratibha Chahard/o Sher Sihgh Chahar.
r/o Type II1/40, North West,
Moti Bagh, New Delhi.

Jay Krishna Jha s/o S.Mahanth Jha,.
r/oShri Lal Bahadur S.S.V1;,- 5. S
Dyapitha, Katwaria Saria, .. R

o VR

H.S. R No. 33. New Delhi.ﬁrt

Raj Ranl Dua -d/o Ishwar Dutt Dua.
r/o 49/3B, Sector - II, ..
DIZ, Area, New Delhi.
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[
17,
18, )
19,
20. aruh
Asstt
Sector II. New Delhi,
21 Miss Meenu Rhagat d/o C.L. Bhagat,
r/e A-22, M.I.T. Flats, Phase-T,
Katwaria Sarai, New Delhi.
22. Shreesht Kumar Jha s/0 Yog Narayan Jha,
N r/o Sanskrit Vidyapeeth, New Delhi
23, Raini d/o Milkhi Ram,
'l , r/o H. No. 20, Sawan Park,
f Ashok Vihar-III, pelhi, .. Applicants
Versus
ovi. of N.C.T. of Delhi through
I, Secretarv Education,
Govt, of N.C.T. of Delhi,
0ld Secretariat, Delhi
7. Directar of Fducatinn,
Govi. of N.C.T. of Delhi,
0ld Seoretariat, Delhi . Resrpondonts
</
N OA 1314/90
1 ) Mz, Mikesh Kumari d/0 Shri J.N.Sharma,
: r/o V-185/5, Arvind Nagar, '
- Ghaonds Delhl.
4 Ms  Rzju Malhotra d/o D.L.Malhotra,
r/o CBA/!G]C,Janakpuri,
New Delhi .,
3 Ms Monida Wadhwan d/0 R.K Wadhawan,
r/o 190, Ramezhwar Nagar, St No., 5,
Avadpur, Delhi,
4. Ms Hemanti w/o Pradeep Kumar,
; r/o B-7, Ayur Vigyan Nagar,
j Delhi.
% S. Ms Andana Gauba w/o C.S,Gauba,
i r/o 18-C, MU Block, Pitampura,
P : Delhi.




B

NN |

S

r/o Wi-43F,
Janakpuri,

192, Pkt &
‘Rohini,.

Vindd KIumar=Ch

i
_rfo R-724,"
Nelhy.

__Dinesh Kumar Jha s/cH.B.Jha,
r/o 1938 Sector IV,
Pushp Vihar, New Delhi.
Ms Sumal Lata d/co K.S. Bhardwaij,
. r/o village Mubarakpur Dabas,
P.0. Ramikheda, Delhi.

....Applicants

1

- . versus

_~ Govit. of NCT of Delhi through

-5¥(T~ i, - ———__..The Director of Edocation,

Dld Sectt, «Delhi. . . . Respondents

NA 10720 /499
1, Smt. Meena Kumari, -
TGT (N, Science),
' G.R.888 K-I1, Mangol Puri,
Delhl.
7 Smt. Savita Dabas
TET(N. Scilence ), SKV, Mundkz,
pelhi
3. Smt. Supita Tyaq
TGT (Hindi), SKV, muandka,
Delhi,
\“i 4, Mizss Andju Arya,
TGT (Maths), SKV, Raillway Colony,
Tughlakabad, Delhi .- Applicants
4
i
Vorsuys -
1. Govi. of NCT of Delhi through
Secretary,
S, Shamnath Mara. hesih:
? Mrector of Educz®ion,
Directorate of Edication,
Govt, of NCT of. LGelhi
: 5, Shamnath Marg, belhi,
~ 2 - em————Nanyty Director,
.. - Directorate of Education, -
V.. Bovt., of NCT. of Delhi, = . -
.5, Shamnath Marg, Delhi. ... Respondents
~ e P\,\I—/ ’

W it i ©ositee




@ DA Q53/4949 ‘
e 1. Ms Veenz Kumarl w/o Subhbbir Singh Dagar,
— R/o A-YB/25%A, Paschim Vihar,

New Delhi,

M< Parina Sharme
r/o B-170, Derawal

== 0pp.--Model .Jo DBelh

§, Ms Geeta Devi w/.o Surender kaushik,
r/o A-4/22, Sector IV, Rohilni,;
Delhi,

5, ~ ‘Ms Anita Sethi w/o Sandeep Sethi,
R/o A-17, Kirti Nagar,
New Delhi.

. R

L fe 6.5 memMS-Mona Mehlawat d/o AJit Singh Mehlawat,

. Daryaganj, Delhi.
7. Ms Anju,ShaEma w/o Rajiv Agnihotri,
»/ . . . R/0.132,.Vidya Vihar, Sector 9,
=- Rohini, hi.

£, Ms Dimple Prasad w/c Ashok Prasad,
r/o 18, Gangotiri Appt., F-Block,
Vikaspuri, Delhi. ’ ... :Applicants

-
on
y—
o D
-
=t

¢ -
Yot
oo

Jcn f8
o u vy}
it AT

~N
N
D
2 o
3
8%}
N 2
o
2
3

/)
D
Yt
pm
%]

.Applicants

~

Director of Education,
Pirectorate of Education,
0ld Sectt., Delhi.

3. .. Deputy Director of Education
.. {North West District)
- — . _Hakikat Nagar, Delhi,.




)

4 Principal, i
Sar vodave Kanva Vidavalava i

Kutub Garh,Delhi - 39. |

|

a Mittal w/o D.K, Mittal, = ST Ty
sniupnam Apartments, ‘ i
|

~
P-4

2
WD
e 38

1N D

[}

Arjun Nagar, Shahdara,

o R

[ Y
b A1)
e ST
[

~)

. . Mz Sadhna Sharma w/c H.C. Sharma, !
r/o 24, Vijay Block,
Laxmi Nagar, Delhi. ' -

(W:]

Ms Geeta w/o Pawan Kumar,
rfo BE 22, Shalimar Bagh (West),
B Delhi. -

" g, Raghvendra Prapanna s/c Awad Kishore Mishra,
r/c 239, Bharat Nagar, Delhi.

I Mc< Ranjana Rani Bhardwa3j w/o Shyam Sunder, .
r/io 122-A/10, Gautam Nagar, New DeXhi. .

Alka Daval d/o Padam Daval,

rin C II/159, West Enclave,

Pitampura,., Delhi.

7. M< Kamlesh Sharma w/o Rajesh V
r/c H-367, Nanakpura, New Delhi

6. M

[}
SR 1))

8. Ms Umesh Lata d/o R.R.Aggarwal,
r/o 756-B, St, No. Z. Bhola Nath Nagar,
Shahdara, Delhi

o
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»
k]
13
[
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)
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A

Govt. of N.C.T. Delhi through

The Director of Education, Belhl.

0ld Secretarriat, Delhi. .. ..Respondents
QA B11/99
1. Smt., Parveen Bhardwal,

r/fo 339, VPO Nangal Thakran, Delhi.
2. smt, Babita Sharma,

r/o 231, Katewara, Delhi.

3, . __¥m Savita d/o Sh. Mahavir Singh,

ﬁ"”3195,_Kamardi Nagar, Delhi. ... Applicants

k\;\;\;'“ T ] VOLSUS e




M< Hem Lata Jain d/o Sh. J.R.Jain,
rfo C-4/129-30, Sector &, Rohini,Delhi.

._%%' Renu Singhal d/o Shri -s. K Slnghal, o
r/o 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darya Ganl.
New Delhi .

Shri Satish Kumar Yadav-s/e Sh. -Attar Singh Yadav
r/o H.No. 94/2, Gali No. 14, Libaspur, Samaipur,;Delhi.

Sadhna Mehra d/o Sh. M.M.Anand,
r/io 4/3224, Bholanath Nagar, Shahdara,

Pelhi.

Sapna Jain d/o Shri S.P.Jain,

r/o X7/2367, Gali No. 11}, Rachubirpura-11,
Gandhi Nagar, Delhi.

Rajni Saini d/o Shri R.S. S2ini,

r/fo A-1/266-4, Uttam Nagar, New Delhi

3 (D
53

R7Z-42, B 8103!’_, K;)i‘l:-\.(hm

Mamtz Yadav w/o Sh. Munish Yadav,

r/o 3173, Rarwala Chowk,

Fahari Dhirad, Delhi

Kamlesh Devi d/o Sube Singh,

r/o village & PO Majra Dabacs

Delhi. .. Applicants
Versus

Govt. of NCT of Delhi through
The Director of Education, Del

Directorate of Education,
0ld Secretariat, Delhi.

bVVr .« .. Respondents

ol
=
et
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. 7, - - ,.;. P »Z::A';‘ _Sh, . .

d/o L-1/175-B, DDA Flats, Kalkaiji,
New Delhi. R

3 Uma Rant d/c Sh I
p /o -9, Khasle rtme
Gagan Vihar Extn. Delhi |
|
= 22 : 1
4. Sunita BRhambaul w/c Ralilv Phambaul, i

S. Sandeep Kumar s/o Sh. O0.M. Sharma, ,
r/o B-639, Sudershay Park, New Delhi. j

6. - Geeta Rani w/o RAhul Kumar Singh, |
r/o £-599,West Vinod Nagar, Gali No. 10, J
New Delhl. i
!
!
7. Neeraj d/o Shri B.D.Sharma, w
r/o House No. 413, Sector ¢ R.K.Puram, :
New Delhi. : *
N g Shalini w/0 Sanijeev Aggarwal, 4
r/o ©-3/22, Janakpuri, New Delhi. N
Q, Ilma Prakash d/o Shri Rangaswamy,
rio C-2/7782, DDA Flats, Kalkaji, New Delhi.
10, Kusumlata H/n Shri Manwar Singh,
r/o RZ 726/A, Puran Nagar, Palam Colony,
New Delhi.
11, Kailach Vati w/o Munesh Kumar,
r/o T-698/C, Kotla Mubarikpur,
Gurudwara Road, Kherpur, New Delbhi.
i
~ 12 Sumeet Kaur w/o Sh. Marpreet Sinagh,
‘r/o 11/9, Puniabhi Bagh, New Delhi.
; 13, ‘Tdrvwniﬂr Kaur w/jo Channpreet Singh,
rjo A-2/126, Jansk Puri, New Delhi
14, Sunita Sharma
W/o Shri Joginder Sharma
Rio 2/152 Subdsh Nagar,
New Delhil.
15. Sonia Goval
D/o Shri R.K, Gupta
: R/0 BA-124A Janakpuri, New Delhi.
16. Seems Arora
D/o S.C. Arora
_ R/o L-52 Sarojininagar,
New Delhi.
17. Sunita Vasishtha
. . W/o R.S, Vasishthsa
. . R/c W7-32 Shadhipur, .
- New Delhi.__ .

A/

[T A S,




Y. Kumb um
W/o shri R.S. Gupta
R/c s/ 895 D, Mehraulil, -
New Delhil.

~N
(RN

Babita Bhardwaj

D/o Shri S.C. Bhardwal . e

R/o A-16 Chatterpur Enclave, Phase—II»Ma}pangarhi,
New Delhi. -

Z23. Kusum Devi -
W/o Mukesh Kumar : -
R/o A-40 Rama Park, , -
New Delhi,

24 Anees Ahmad
S/0 Mr. Ataullab
R/o A-24 Gall No.l,

A

~3
0

N 0
o

")
(%A1

)

-

ma wW/o Shri R

2
o2~ ines Xinn
=

Government of NCTD through
Director of Education,
nirectorate of FEducation
N1d Secretariat,

Delhi,

(W
D
N
13
]

Mics Sunita Devi d/o Raghubir Singh,
r/o 12, Kavita Colony, Nangloi,Delhi.

g, ' Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Rlock D-7 Sector 6,
rRohini, Delhi.

3, m=sgan-jay KUmat _Jain _s/o Sh._Ghaman Lal Jain,
r/o C6/9, Yamuna vihar, Delhl. e
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& Miss Meena Bora djo Lzvman Singh,
r/c @ .No. 456, Tvpe-I. Gulabi Bagh .
Delfii,
Mr=. Pinbky Yadav dfo Sh. Tulsi Ram Yadav,

KeshavpuramvNo l

Miss Rachna Sabbarwal d/o Sh. K.K.Sabbarwal,
r/c House No. 36, Sanskrit Nagar, Sector 14,
Plot No. 2, Rohini, Delhi

8- Ms. Deepsikha Aggarwal d/c Sh.Sushil Aggarwal,
rf 57, Jaman Street; Panjabi Pathak,Ballimaran,
e

- q Samar Jahan d/o S.Tanwi Ahmed,
ro 1157, Jaman Street, Panjabl Pathak, Ballimaran,
Delhi.

-10. Raj Kamal s/oRam Phal Singh,
- rfo D-12, Jyoti Colony, Loni Road, i
Street No. Shahdara, Delhi.
[t Archanz Swngh d/o Sh. S.P. Singh,
r/o D-703% Saraswcti Vihar,

<2

R Delhi.

L (2. Mr=. Shakuntla Yadav w/0 Mr. Sunder Singh VYadav,
; rio H. c 28, Village Saldulaja1 PO Mehranli,
: New Del

N 13. Vanite KLmarl d/o Ram Kishan,

%- r/o 128, Pocket A-%, Sector 5, Fohini,

' New Delhi.

? /g, Mrs. Pawan Lata Joshil w/o Sushil Kumar Joshi,

r/c B-24747, Janaknpuri, New Delhi.

‘ \‘< /S. Shzbana Khan w/o Sh. A
. Coorjo 591718, Zakir Nags

lam Khan,
New Delhi,

LAR =0 LN O [ i §

. Rzaj B

@la w/o N.S.Saini,
r/fo WZ2-8, Plot No. 79, Hari Singh Park,
New Multan Nagar, New Delhi

0

/7. Clamentina Jeremiah w/o Mr. Prince Jeremiat,
r/o GH-13/684, SFS Paschim Vihar, New Delhi

Ver

n)

- U

i}

Govt. of NCT of Delhi through
The Director of Education,
! Directorate of Education,

0ld Sectt., Delhi.4a . ... Respondents
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OA 862 of 1999

1, Mrs.Madhu Bhatt w/o
sSh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

SChOOl G.G.S.S.S'B-l BIOCk,
Yamuna Vihar, R/o *
R/o 68,Luxmi #“partments,
Sector-9, Rohini, Delhi.

2.Mrs.Anju Sharma

w/0 Sh.Pramod Sharma,
Aged 30 years.,

Pest TGT Hindi

School S.K.V.Sultanpur

R/o A-1/316,Lawrence Koad, Delhi.

3, Mrs. Bhramri Bhardwa]

w/0 Sh, Abhimanyu Bhardwaj,
Ag,ed 27 yr'S. !

Post T.G,T., Natural Science.
School G.B.S.©.G Block, Saket,
R/o 295, Laxmi Bai Nagar,

Ne“’ Elhi.

4, Darshna Kumari
d/o Sh.,RamJi Lal
Aged 23 years,

Post T.G,T(s.S.)

School Govt. Secondary Scheool ViJjay Park,
MauJpur, Delhi.

k/o Rohini, Delhi~85.
5. Kavita

d/o Sh,Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -I11,
N.Delhi.

R/oD-71B, Yadav Nagar, Sameypur,
Delhi,

AN
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7. M

8.

'.9°

10

A

., Banwari Lal Sharm@ s/o
sh.Radhey Shyam

Aged 25 yearse

post TGT sanskrit.

school G.Co.E.d.‘(Mlddle school) .
Sector—zo,Romni Extn. Dalhi;-ln

R/oshiv gpakti Hapuman Mandir,
Prehiadpur Banger pelhi~L2.

nisha yashistia

w/ 0 Sh.Jagdish Cchanders
Aged 27 yearss

Post T.G.T.Hindi,

school G.G.5.5:5. K Block,
Jahangl rpuri -

R/0 village AKbarpurs
p.0.Pallads Delhi .35

Chandr‘ika
w/ 0 M, ManoJ sharma,
Ased 27 yrse

T
gchool GG SSS Anandvas, pelhi,
R/O B—56,Prashant vihar,

Neelime Ty vwari d/o
Sh.G.P.Tiw‘ari,

Aged 28 yrs.

Post T.G.T.Sahskrit. ,
school s.h.V. Sultanpuri ¢ Block,
R/o A-56,Nev Multan Nagars Delnd .

. ghabnam

w/oRajpal

Age 37 xrﬁ

POSt Peeto Hindj-,

gchool V.K.S.K. Ve DRryapurs Delni s

R/0 553, Ishwar Colony,Bawana,Delhi.

11. Pocnal Gaur

w/o Om Nath Bimali,
Aced 28 yrs, -

post PGT(Pol.Science)

sonool GeB+SSS spivadi Park
Shahdra,Delm.

R/oA-27, Dend Apartments,
Lector-13, Plot no.36,Rohini,Delhi.




12,

13.

14.

15.

16,

17.

18.

19.

o

Meenu Bhalla

gife of shri AnilKumar.Bhalla,

Age 36 Years, post - T.6.T.(Skt).

gchool: Govt. Co.Ede MSy pooth Kalan, pelhi.
R/o Flat No.2%4, pkt-A-3, gector-8, pohini.

- aradhana ATOr 3y

w/o sh. yijay Kumal,

Age 28 YIS« post - T.G.T.(S.St.).

gschool: Govt. CO. Ed. MS, pooth Kalan,Delhi.
r/o 1170, Mukherjee NagaT), Delhi=9.

Manisha Kalra

w/o RajeeVv Kalra,

Age 26 YIS-s post- T.G.T.(Eng.)

School:'Govt. co. Ed. MS.,‘PoothKalan, pelhi.

R/o c-6/10, Miyanwali Nagals pDelhi.

penu Sharmas

w/o Kulbhushan sharma,

aAge 33 yrs.,*Post— T.G.T.(Hindi).

cchool: G. Co.Ed.y NS, Dasghara, Todapur,

R/0 37/2086, Nai Wala, Karol Baah, New Delhi.

Anupama Jain,

p/o Late Sh. Ajit prasad Jain,

pge 30 YISe» post- T.6.T.

school: G.ReSeSey Hastsal.

R/o DB-97D, G-8, Area, Rajouri Garden, New Delhi.

pratibha Mehta, (Sahani),

w/o shri sanjay Mehta, p/o shri S.K. gghani,
age 25 YISes post- T.G.T.(Natural gcience),
gchool: G.B.MS.» Hari NagaryAshram, New Delhi.

p/o shri O.P. Abrol,
age 26 YIS« post- T.G.T.(English),
gchool: sarvodya Co. Ed. S«¢Sey Khanpur,

Renu Chauhan,

w/o shri V.P. singh,

Age 31 YIS« post- T.G.T. {social studies),
gchool s GeGeSeSeSer s.U, Block, pitam Pura, pelhi
R/o Pkt-Bl, House No.3) gector-19, pohini, Delhi.

\J
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21,

22,

24,

25,

26,

27,

28.

CFU200 sarika ToeE T F TR

20 \/é

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,

Delhi.

Mrs, Ambika Sharma
WA Sh, Pawan Sharma
Age 23 Ppost, TGT

School GBSSS Nangal Thakran
Delhi-39

Smt, Suniti Nayyar

WA SUnil Nayysr

Aged 33 years Post, PGT (Commerce)

School :GGSSS Dishad Garden

R/ D-11 Jiwan Jyoti Apartments Pitam pura Delhi.

Me=na Arora, -
W/ ved Prakash

Age 40 years POST.TGT(Hindi)
School., S.K.V. Punjabi Bagh

1559 Oytrs® Line Kindway Camp Delhi
New Delhi.

Rishi Bhushan Sharma

SO sh, K.C, Sharma

Age: 20 years Post, TGT(Sanskrit)
School , BGSSS Rajnagar IIPglam

RA wWB.5, Gall No, 8 ,Sadh Nagar Palam colony

Meenu Sharma W,/O Dhiraj Sharma

Age: 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspuri Ney Delhi
RO SB Pkt, Dilshad Gsrden -Delhi-95

Anjan Gulati

WA Sanjay Bathla,

Aget 29 years POUst, Assistant Teacher
¢chool ,8KV Mata Sundarl Road,

R/D B.68, Double Storyed Ramesh Nagar New Delhi-15,
Anita Devi WA Sp, Gajender Singh

Aget 33 years POST.PGT(/inai)

School., SKV Hari Nagar Ghanta Ghar

RO W2_101/13,Mohan Nagar ,Pankha Ropad
Lane No, 5, Ney Delhi-46

Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.




‘$0 [GIN-X
VR w/0 Arun Kumar, :

Aged D YES» )
© pPost T.G.F’: (B\Slisj})fgr

fie 2 s . Scbool S.Kovo“ Blg
' = sultanpurl, Delhi.

00d rtments,
oB/ 148 protherhood Ap8
g/Bl/ock , ilikaspuri yNo pelhi-A 8

’ overnment of N,C T,~-Delhl
' %mrozgh e’ Directora of Bducation,

Iirectorate of Education
Oxd secretriate, Delhi-ol.

on.780.of 1999 .

; 1, Kiran Dabas,
/| T.G.Te(SeSte),
. * G.GQS.S.S., DiChaon Kalan'
p/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43.

2. Rashmi Sahni,
Lo T.G.T.(Science),-
‘@/o. Vikas Sahni,
X ' R/o. 52, Guru Angad Nagar,
New Delhi - 92.

It

3. promila Bhardwaj,
T.G.T.(Maths),
GoGoSnSnSo, ija’
W/o. Yogesh Kumar,
R/o. House No.160,
Bhaiyo Chowk, village & PO«
MitraW.

‘\{ 4, Alka Goel,
Asst. Teacher,
S.K.V., Mehrauli' New Delhi"30,
. D/o. Sh.Nanakchand Goel,
a R/o. 124 A, Mithapur P.O«
Badarpur, New Delhi - 44,

5 Sarala Devi,
P.G.T.(Hindl),
GchSoSo ’ Bijwasan,
D/o. Sh.Ramchander Khatri,
R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43.

6. Seema Rani,
Assitt., Teacher,
SeK.V., West Patel Nagar,
D/o. Sh.Jagdish Chander,
R/o. 257, Kacchatihar,
New Delhi - 18,

7. Raj Bala, 1 T (o) /
GOGOSOS.SQ, NO-3,
Najafgarh,

D?o. Sh,Narain Singh,
Ko R/o, Wz-8, Flat No-79,
. Hari Singh Park,

New Muttan Nagar,

New Delhi - 56,




22 /5&\

Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi. :

R/o JP-114, Maurya Enclave, Pitampura,

New Delhi-32,

Meenu

D/O Shri H.R.L. Nanda
R/O B-1/548 Janakpuri,
New-Delhi-58.

Sangeeta Rani

D/o Shri S.P. Sharma
R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43.

Mahesh Pareek _
S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68,

Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B/geE-B37;Buch Nagar,

New Delhi-12,

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.l0.

Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

C.R.P.F,
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16,

17

18,

19.

21,

22.'

23,

- Ko

Usha Rani,

F.G.T.(Hindi),

G.G.SQSOS.' Naj afgarh N°°2,
D/o. Sh.Tej pal Singh,

R/0O. G—3/2,/Polic§ Colony,
A

%“2'\& S~

ajesh KumaT,

PoGoTo(Skto)’ GOBOS.SOSO’
Chhana,

s/o0. SheHukam singh,

R/o. B-111, RamapaIks

Uttam NagaT, New Delhi - 59,

Mr s.Neema Tiwari,
ToGoTo(Hindi)’ GQG.SOSQS.,
sarojini Nagal, New Delhlo.,
w/o. Tiwari,

R/o. F-2961, Netaji Nagar,
New Delhio

Meenakshi Thakur,

T.GOTC( N.SC.),

GeBoMeSoy BegumpuTy

D/o. Sh.Balram singh ThakuT,
R/0O. ER-23, Inderpuri,

New Delhi -110 004.

Neeru Sharmap
ToGoTo(NoSCo)’

GoBoSoSoSo, KhUjala N0—1,
D/oo Sh.J.D.ShaIma,

R/o. F/192A, Vishnu Garden,
New Delhi - 18,

Poonam Kumari,

T.G oTo(EngliSh),
SoGoSnSoSo, Begumpur,

g/o. Sh.Satya Kumar,

R/o. 125-N, sector—-1IV,
pushvihar, New Delhl - 17.

Meenu Girdhal,
P.G‘TQ(Hindi)’ G.B.s.s.s."
Laxmi Bal Nagals

D/oe &.S.P.Sehgal,

R/Oo G—4, NoDoSoEo’
Part-1I, New Delhi - 49.

Laxmi Devi,
T.G.T.(Hindi),
GoBoSoSoS.’ Laxmi Nagar,
W/oo Sh.H.S.Rawat,

R/o. 102, D.D. A. Flats,
Mansarover park, Shaddarae

Contd.‘..‘. )




24,

26,

28,

29.

27,

24

Anita Sharma,
T.G.T.(English),
G.GOSQS.S.’

Badarpur No-1I,

D/o. Sh.Shyam Sunder,
R/o. HR 18/5

Vanita Kumar,
P.G.T.(Pol.Science),

GCB.S.S.SC’ Rajnagar—ll,

D/O. She. RamkiShan,

R/o. House No-128, Pocket A-III,
Sector - V, Rohini.

Shashi Bala,
T.G.T.(Hindi), GeGeSeSeSey
Begampur,

B/o. ShoSoLoTOkaS’

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

Mridula,

T.G.T.(Hindi), GoBoSoSoSo’
Palam

D/o. Sh.Onkar Nath Kalia,
R/0. A-I A Chankya Place,
Pankha Road, Delhi,

Karuna Sharma,
T.G.T.(English), GoBoSoSo,
Hastal,

W/o. Sh.Manoj Kumar Sharma,
R/o0. S-2, Param Puri,

Uttam Nagar, t‘bw Delhi - 59.

Abdul Hammed,
TQGQTO(EngliSh),
GoBeS5eSeSey Ghitorni,

S/0. SheAbdur Rasheed,
R/o. 299, Street No- 1V,
Zakirnagar, New Delhi - 25,

Urmila

P.G.T.({History),GICo-Ed.

SQSOSo' PandWala Kalan,

W/o. Sh.Dilbagh Singh,

R/o. E-I, Nawada Housing Complex,
Delhio -




T S

31,

32,

33,

ian § 34,

35.

36.

37.

25

Geetla Rawat,

ToGoT o(No SCience)’
GOB.S.S.SO, Hastal,

D/o. Sh.Manwal singh,

R/Oe RZ-726/A, Purannagary,
Palam Colony, New Delhi.

Shakuntla Devi,

P.G oTo(Hindi) »

S.K.V.Co~Edy Mundela Kalan,
W/o. Sh.Baljlt singh,

R/0. 152 A, Todermal Colonys
Najafgarhe

Mrs.Mukesh Dhillan,
P.G.T.(Hindw), GeGeSeSeSes
Sarojini Nagal,

Wi/o. UpemderT pDhillan,

R/0. Mukesh Dhillan, Flat No=-42,
partap Chawk, Delhi Court - 10,

Hari prakash
T.GOTO(MathSS, S.K.VoNO—Z,
Sagarpury

/0. Sh.Dhara Singh,

R/Oo J/B"14—Do’ L.I.G.,
Flats, Maya puri - 64.

Suman Kumari

T.GQTO(MathSS’ S.K.V.NO—I,
Sagarpury

p/o. Sh.Basant Lal Bhatiay

R/o. B-500, Avantika, Sector 1 I,
Rohini, Delhi - 85,

Ram Gopal Sharma,
T.G.T.(Hindi), GoBoSoSoSo,
Kar ampura,

5/0. Se.CeSharma,

R/o0. House No-202,
D/S.Welcome Phase-111,

Anup ama Goel,
T.G.T.(English), G.G.s.s.so,
Kidwal Nagary Nos2,

New Delhio,

D/Oo S‘oAOKoGoel‘.

R/o. G-2389, Netaji Nagar,
New Delhi =~ 23.
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d/o Shril
rezident of
e lat Pur,
Najafgarh,
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of N.COT, of Delhl

Govl,

the Director of Education,

Education,

Ehve oagh
Nirectorate of
nld Secretariat,
Nelht,

(Sh.K.N,R.Pillai, counsel for applicantsin DA~-754/99,
771 /00, £894/090, 9”8/99‘ 953/99, 1316799,

ah. S.K.Sinha, counsel for applicantsin NA-779/99,
780 /98, 1246/99

counsel for applicants in DA 787/99.

Shri M.K,Gupta, counsel for applicant in DA 1415/99,
QqQ /0a, RKO8/99, 8A2/99, 830/99,

Shri Deenak Rhardwaj, with Shri Bhaskar Rhardwaij,
1 for

apnlicant in OA 811/99,1031/99, 1033/99

nsel for apnlicant in 0A 96%5/99

Sh.P.S,Mahendru nroxy for Sh., D.S.,Mahendru, counsel
for applicant in 0A 1017/99

Shiri Sanjay Sharawat, counsel for applicant in 0A
!UZOJ99

Shri Surat Singh counsel for applicant in DA 1318/99

Shi-i Vijay Pandita,
counsel for respondents in all the QAs

hy Hon ble Shri Kuldip Singh, Memb «In

1, Since all the 0As involve common points of  law
and facts, we are disposing of tha ahove raferred QA:z by
thi=s common order,

7. primf fact of the ocase is that Govt, of
W, 0T, of Neilhi had a numnber of vacancies of Teachers in
different categories in the various schools. Since there

o




N/

was @ shor tage of reqular Teachers the Govt., of NCT  of
Nelhi  anpointed applicants on ad hoc basis and that too

For ?hbrt neriods.  The sald short term appointments were

snpnnsed Lo be antomatically berminater

{H
Q.
Q
193]
o
—
—
3]

the oeviod soecified 1n the appointment letter

wats remalned vacankt even after the

= L

the  Fact Lhat

bormination of Les

Y
w

chers anpointed on ad hoc basis,

~

Ad

iy these 0As applicants have challenged that the
terms of  <hort  term contracts of service are unjust,

anconascionable  and against the very letter and spirit of

Lhe Constitytlon.

2

D

CRase

€
o

&, Tir most of th the apnplicantsa”™ appointment

was Lo lapse hy effluxy of time on 31.3.1999 and in one or
by cazes bime  neriod  was ko lapse on 30.4,1999,

Apnlicants heing threatened with the situation had rushed

o khis Tribupal for continuation of their services and

sesking 2 stay  order that their services may not

terminated

teachers for short term on ad hoc basis

naw heen given by the respondents in their renly

~

. It was

~

i1
—
&3]
—~
v
ol
[
®
-
fand
D]
o

ecision was taken upn hy the Government
in  December, 1998 not to 111 up any further onosts on
contract basis any more as the nosts will he filled up on
recular .basi? From the candidates zselected by the Delhi
Subordinate Staff Selection Roard (hereihafter referred
berags DSSSR), It is further stated that it is the
administrative function of Government to iOJk inte the
Interest  of  the students as well as the necessity from

Lime to htime.

Kon
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}—

aded that the candidates who

92

Tt ig also being bp

23

ara  heing emnploved on contract basis have accepted the

appointment on contract basis knowing fully well the
consequence  of  the  same. Time and again the Hon ble

Sunreme  Court had held that regularisation of back-door

antiyrantz  In aervice iz empremissible and the Tribunals
and Courts are not to interfere with the interim
arvrangement  and  a  person appointed to  the npost  as
ston-gan arrangement  cannot  colaim the benefit of
continuance  In zervice  as  having  bheen appointed on
regulai; basis,

7. Rejoinder  to  the counter affidavits have also
been filed hy the anplicants in which they have

reflterated the stand taken by them in their lestccfive

9. Before considering +ha rival contentions of the

partie

[

;o we  may mention at this stage that when this

burnch  of ca

Hx
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ses was filed prior to that another group of
teachers who had filed a similar application before this
Tribunal and since those teachers had heen ahle to reach
this Triubunal hefore the expiry of the contract period
Interim order was passed in their cases and
status-aquo was dir

d to he maintained, In the present

@D

ot

T

set  of apnlications, the applicants could not approach
the Tribunal hefore the erniry of their contract period,
Moraover | immedintely after the expiry of their contract

neriod  there wers vacation

i

in the Tribunal from 22nd
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0 these set  of retitioners

Maroh too Ist April, 19989 3 ! Y

could annraoch the Tribunal only after the vacations. In

fhese ocases also  an interim order was passed in  the

following bterme:

TAlso iszue a short notice on the question
nf interim relief, returnable on 12.04,1999,

Ti1) then, as an inkerlm measure, atatus quo
in resnect of the applicant asz on today he

maintained, ”

n. Since  this  order in  the nature of interim
measure was naszsed after Lhese anplicants have ~eased to
he in emplovment  with  the respondents so  they are

claiming parity with those teachers who had ohtained an
nrder  of similar nature bhefore expiry of their term 1.e,

hefore 31.%.1999,

(A During the course of their arguments, the

learned counsel for the apnlicants submittred that these

prasent apnlicants are also similarly situated apnlicants
as the applicants were placed in the earlier set of 0As
whirh was decided on 7.5.99(Veena Anand & Ors. Vs,
Govt, of NCT of Delh & Ors with connected 0As) by

another  Rench of  this Tribunal wherein the fgllowind

reliefs were granted to the applicants/teachers and their

>
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ignosed of in terms of the following directions

given by the Bench of the Tribunal:




“(R) Those selected regularly shall first

"D)

recgulan randidates duly selected by
NGSGR /o annronralte authority are

nnsted in the existing vacant

nozitions  and only 1f enough vacant

bhe latter sshould he on the
princinle of  last come first go.
Thoss s diszsnlaced should he
aceommodated  in vacancies that  may

he existing in other districts,

The  ad hoc appointees shall
minimum- pay in the pay zcale of
reqular teachers plus DA 1n tersms
af  law laid down by Hon ble Supreme
fourt  in  the case of Daily Rated
casual Labhourer Vs. UorT & Ors.
cragg (1)SCC 122).

N ad  hoc anpointee shall he

j3h
ol

renlaced by any newly appointed

hoco emplovee,

Those of the anplicants who have
nplied or may apply for regular

selection, necessary relaxation 1in
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age shall be given to the axtent of

rhe  neriod  of service pubt in by
Ehem
“(F) There =zhall he no order as Lo
costs
12, Learned oounsal appearing on hehalf of the
apnlicants cubmitted thal since the nresent applicants

are  also similarly nlaced as the applicants in the case

of Veena Anand & Qrs. (sunra), they are also entitled to
Fhe  similar relief as granted to them. Learned counsel

1sa  submitted that the applicants who were, during the

intervening period, nobt in service tha

«t
[

13, To supnort thelr contentlons 1earned counsel for
anplicants also relied upon the judgement of Hon ble

supreme Court in the case nf Girdhari Lal vs. Union of
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the following paragraph:

“There is no dispute that the aprellant

ed to  the

henefit of the judgement of the Tribunal

India if he too was a party therain,
since  his claim 1s identical to that of
the appnlicants therein. The main
sha)lenge on hehalf of the Union of India

tey Girdhsri  Lal ¢ olaim is that he did
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not join as a party in that matter and he
moved the applicant for grant of the same
henefit after that decision in 1989,

hawing ietired earlier”.

14, After mentioniong the facts the Hon ble Supreme

Court observed as follows:

Tndia treat all such persons alike and to
grrant - them the same henefit instead of
driving each one of them Lo litigation in
the ‘course of which the Union of India
itzelf i1s required to spend considerable

nublic money”

15, Counzel appearing For applicants also submitted
that <since it has come during the proceedings hefore the

Hon "hle  High Court, that at present there are 4000

vacancies and 0NDISSR is also making exercise to fill up

¢

those vacancies by a regular manner, till such time the

vacancies are fillec

3.

up oh regular basis,applicants may

he wllowed ko eontinue in thelr respective posts,

16, Counsel for respondents rebutted the arguments
nf the counzel for applicants and submitted that in this
manner the applicants would claim continunity and then
they will claim a right to post which will ultimately

lead to entry through back door. He furthe submitted

that the pesent apnlicants cannot claim continunity in

f
i
L
job
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xniry of their term specified in their
reznective anpointment letters and as such these O0As

should be dizsmissed,
i
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thi= Tribunal we find that the

)
W

17, we are of the consl
contanlion nf resnondents
of  anplicants are

e yinan b
pieyzan

<3
®
-

Judagement. given hy the co-ordina

e Vesna Anandd’ g

nase (sunpral.

alsa  mention rhat when the

the case of Yeenu Anand (zupral,
A Wprit  Petition hefoe Lhe HI

Fhe stay, and the Hi
that the stay granted was an

respondents were given liherty

anpropriate aut

toachers

The High Court o

the  vacanocles had arisen Lo
nrima-faice
the res wndents {al

who were still continuing there
18, During the course of

informed that exams for various

very recently by the DSSSB.
numher of candidates, result of

he denie

their ecolleagques in the earlier

R Qr=. 1t we peruse

(aynra) and

in the above reffered judgement

inteim order wWas grantet

the number of 4000

idered opinion that the

counsel has no merit and the

fully covered with the

te Rench of this Tribunal

In this regard we may

in

tD
[

khe resnondents Had filed
gh Court nf Delhi for
gh Court had taken a view

innocuous one hecaus

ter Fill up the vacancies

¢
¥}
[>8

hority to replace the

¥ Delhi was informed that

N
Q
o}

arguments, we

categories have been held

Since there are a large
the same within a short

d the relief granted to
set of 0OAs in Veena Anand
the earlier order passed

hy a Co-ordinate Rench of

re is no dispute about the

[ GLWLES S 91
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facts of the present set of Ois which are identical with
the facts of the earlier set of 0As which was decided hy
the Co-ordinate Bench of this Tribunal. The present
applicants are, therefore, also entitled to the same
relief as granted to the applicants in an earlier set of
04z,

19, In view of what has heen di cussed  ahove

i
1

3
we allow these 0As with the similar directions as given

in Veena Anand s case {supra).

(A) Applicants shall be re-engaged on
the present posts forthwith £ill
regular candidates duly selected by
DESSE/or apprbpriate authority are

available to replace the apnlicants,

{B) Those selected regularly shall first
be nposted in the exizsting wvaoant
pozitions and only if enough vacant
posts are not available, thev zhould

be posted against the posts held by

the Jatter shonld  be O the
principle  of  last come First oo,
Those 30 displaced shoul)d he
accommodated in vacancies that may
be existing in other districts.

(C) The ad hoc appointess <hall he paid
minimum  pay 1o the pay  seale of
regular teachers nlus DA i teyams

of  law laid down Dy Hon Lle Suprene

Anre




court in  the case of Daily Rated

:b&' fazual Labourer Vs, eI & Ors.
.. \‘\:‘f*

(1988 (1)&8CC 122)
;

(Y No ad  hoc appointee  shall he
renlaced by any newly appointed ad
hoo emnloyee,

_ (E) Those of the anplicants who have
{ apnlied or may apply for regular
selection, necessary relaxation 1n
age  shall bhe given to the extent of
the neriod of rvice put  in by
Ehesm
20, The above directions should be complied with

within a neriod of one month from the date of receipt of

21, There shall bhe no order as to coszts
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